
Promotion of Subordinate Staff to
Clerical Cadre in Bank of Baroda

10385. SHRI R. R. BHOLE: Will
the Minister of FINANCE be pleased 
to state: (

(a) the number of subordinate staff 
promoted to Clerical cadre in the 
Bank of Baroda during the years 1977,
1978 and 1979 yearwise;

(b) the number of Scheduled Castes 
and Scheduled Tribes candidates 
amongst them;

(c) the reasons for the heavy back­
log, if any; and

(d) the steps so far taken or Pr0” 
posed to be taken to clear the backlog 
in this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) The
number of subordinate staff pro­
moted to the clerical cadre of Bank of 
Baroda during the years 1977, 1978
1979 was 189, 159 and 138 respectively.

(b) Out of the above, the number 
of Scheduled Castes and Scheduled 
Tribes employees was 5, 17 and 13 
respectively.

(c) The reservations in promotions 
were provided by the bank only from 
1978. According to the bank, the 
main reason for the shortfall has been 
the non-availability of eligible Sche­
duled Castes/Scheduled Tribes em­
ployees for appearing at the promo­
tion test.

(d) The bank is giving 5 per cent 
relaxation in the qualifying marks 
both in the written test and in inter­
view, to the employees belonging to 
Scheduled Castes/Scheduled Tribes. 
The Bank is also giving pre-promo- 
tional training to all eligible Schedul­
ed Castes/Tribes employees before 
the departmental promotion test for 
Promotion from sub-staff cadre to the 
clerical cadre.

. fP M  srfr *nfsr

10386- : W
fTR ^

fa) fwnr t o
^  ^T^TT, «TTmV3F>

^  f  f^rr w r  m  ;

fa) cm  qr
f 5 ; 3ffr

(*r) i t s  f t ,  cit w  tfahr Tt #3RT
HFrt 3nft ^  hFRnf^cr ?  *rpf $
_____ _______ _« n
w i  3>rc*r r

sifvnur fm w  arfr ŝrnr
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Loss of Interest on Bonus by LIC

10387. SHRI QAZI SALEEM: Will 
the Minister of FINANCE be pleased 
to state;

(a) whether the L.I.C. is to loose 
heavily as interest on bonus etc. due 
to the woVkers;

(b) if so, how much it will loose 
per day;

(c) what is the total outstanding 
amount estimated to be given as 
bonus for 1978, 1979 an^ 1980 to vari­
ous categories of staff by L.I.C.;

(d) how much has to be paid from 
January, 1981 to April, 1981 according 
to Rules;

(e) whether it is also a fact that the 
LIC’s bonus liabilities to its employees




